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MESSAGES FROM RAJY A SABHA 

SECRETARY: Sir I have to report 
the following m essages received from 
the Secretary-General of Rajya 
Sabha:-

(i) "In accordance with the pro-
visions of rule 111 of the iR.ules of 
Procedure and Conduct of Business 
in the Rajya Sabha. I am directed 
to enclose a copy of the Powers-of-
Atton1ey (Amendment) Bill , 1982, 
which has been passed by the Rajya 
Sabha at it>s sitting held on the 
7th October, 1982." 

(ii) '·In accordance with the pro-
visions of rule 111 of the Rules of 
Procedure and Conduct of Business 
in the Ra jYa Sabha, I am directec to 
enclose a copy of the Central UnL 
versities (Amendment) Bill. 1982 
which has been passed by the Rajya 
Sabha at its sitting held on the 
7th October, 1982"'. 

BILLS AS PASSED BY RAJ YA 
SABHA 

SECRETARY: Sir I lay on the 
table of the House ' 'the following 
Bills, as pa'3sed by the Rajya Sabha:-

(1) The Power - of - Attorney 
(Amendment) Bill. 1982. 

(2) The C{:mtral Universities 
(Amendment) Bill, 1982. 

PROF. MADHU 'DANDAVATE: 
All the parties agree. You can fix it 
here and now. 

MR. SPEAKER: The business Ad-
visory Committee is meeting at 
3-30 P. M. 

PROF. MAOHU DANDVA'ITE: 
When the B.A.C. ·meets at 3_30 P: M: 
how can we have a discussion today? 

• 
Not recorded. 

~ '16_1~q : ~ ~ ~ ~ 

SHRI SATYASADHAN CRAKRA-
BORTY: We want to have a discus-
sion today. 

PROF. MADHU DANDAVATE: WhY 
not call an ' urgent- meetini lQf the-
B. A. C. at 10 clock? (INterruption). 

MR. SPEAKER: No please. not 
allowed. 

PROF. MADHU DANDA, VATE: 
How can you fix a meeting at 3.30 P.M. 
and have a d iscussion on the same 
day? After the meeting at 3.30, can 
we have a discussion todaY? 

~ ~~ : ~~ ifi{ ~ ~ ? 
~ ~ ~m ITTGi:ft ~ I lf ~ 
cfiaf cfiW ~ fcti 'Allf ~ m t I 

PROF. MAOHU DANDAVATE: You 
can call a meeting early. 

MR. $PEAKER : Calling 
Shri J agpal -Singh-not 
Mangal Ram Premi_ 

(Interruptions) 

Attention. 
here~ Shri 

SHRI SATYASADHAN CHAKRA-· 
BORTY: Why don't YOU allow the 
Opposition? We want the discussion 
today_ 

~r ,,or ~ tt~ 1(m) ; 
ttc:n: er r.rr m t)- ~ t m 
it ... 

M.R. SPEAKER: I have not allow-
ed anybody. I have called Shri Premi. 
Only Shri Pr~i is on his legs_ 

(lnte?"ruption). • '---

You cannot discuss it here, you 
come to me. 

SHRI SATYASADHAN CHAKRA· 
BORTY: I am still a.t a loss to under-
stand what was your decision . 


